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' D In-_ OFFICE OF THE CHIEF METROPOLITAN MAGISTRATE
PATIALA_HOUSE COURTS: NEW DELHI DISTRICT

MODIFICATION DUTY ROSTER FOR THE MONTH OF JUNE. 2023,

No atne of the Ofi'I.C&fS Working Days Holidays oom Nos.ls.
1 h. Paras Dala1,Ld. MM-04

-133,Golf\f1ew Apartments, Saket. New Delhi
24.06.2023 17.06.2023 14, First Floor, Main

18.06.2023 \1ildins-
Q h. Sahil Moga Ld. MM

B,Pocket~B, Phase-02, Mayur Vhiar, New
elhi

07.06.2023 ain Building Ground
loor, Digital Court No-2 .

3 h. Kapil Gupta, Ld. MM
074 Delhi Administration Flats Gulabi Bagh
elhi

06.06.2023 -- 06, Ground Floor Mai
uilding

I1

4 s. Shivangi Vyas, Ld. MM
- 53, Shakti Nagar Extension, Ashok Vihar,

, hase-3, Delhi.

27.06.2023 -- E9, First Floor, Main
uilding

5 .Anamil<a,Ld.lVlM
-r 0 Flat No. 106, Type IV, Ist Floor,

kardooma Courts Judicial Complex,
hahdara, Delhi - 110032

02.06.2023 -- E3, First Floor, Main
uilding

6 h. Animesh Bhaskar Mani Tripathi, Ld. MM
06,Karkardooma Court, Residential Comples,

(arkardooma Court, Delhi

10.06.2023 E0, First Floor, Main
_uilding

7 s. Isha Singh, Ld. MM
-21, 1I Floor, Grater Kailash-I,South Delhi-

10048

12.06.2023
13.06.2023

18, First Floor, Main
Building

8 V s.Udita Jain Garg, Ld. MM
o. H. No. SC, Court Road, Civil Lines, Delhi-

110054

01.06.2023
28.06.2023

-- 62, Lock up building

»

Rest of the conditions shall remain unchanged.
Note:- 1. In view of the request received from Judicial Officers namely Ms. Shivangi Vyas Ld.
MM, Sh. Paras Dalal Ld. MM, Ms. Anamika Ld. MM, and Animesh Bhaskar Mani Tripathi Ld.
MM, regarding change duties in the Duty Roster for the Month of June -2023. Acordingly, request
considered and allowed.

2. In pursuance to order No. 25/DHC/Gaz/-7ZVI.E.2(a)/2023 Dated 24"’ May 2023 Modificaton
made .

\ Y 5

(Snigdha rvaria)
Chief Metropolitan Magistrate

Patiala House Courts, New Delhi.
30.05.2023
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‘ _ . Ir/2023/CMM/PHC/New Delhi. Dated 30.05.2023
Copy forwarded for information and necessary action :-

. The Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi.
(Through Ld. District & Sessions Judge, Patiala House Court, New Delhi).e I I 1

/ 2. The Ld. District 8: Sessions Judge, Patiala House Court, New Delhi.
\ - ‘J 3. All the other Ld. District & Sessions Judges, Center (HQ),West I THC, North, North-
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West/Rohini, Shahdra, East, North-East/ KKD, South-West / Dwarka, South, S0uth-East/
Saket, Delhi /New Delhi.

4. All the Ld. Chief Metropolitan Magistrates, Center, Westl THC, North, North-West / Rohini,
Shahdra, East, North-East / KKD, South-West /Dwarka, South, South-East I Saket, Delhi /New
Delhi. _
All the Ld. ACMMS, Patiala House Courts, New Delhi District.
The Concerned Patiala House Courts, New Delhi.

9°.\l9‘S"
I ,

. The Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi. l
10. The Incharge, Computer Room, Patiala House Courts, New Delhi. l
11. The Controlling Officer, Pool-Car, New Delhi.
12. The Care Taker, New Delhi District with the direction to affix the copies of the same at all the

notice boards at Patiala House Courts Complex.
13. The lncharge, Lock-up, New Delhi.
14. The lncharge Cash Branch, New Delhi- District, Patiala l-louse Courts.
15. The Secretary, l

(Snigdh arvaria)
Chief Metrop itan Magistrate

Patiala House Courts, New Delhi.
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lVi.i\/l.s
The Chief Prosecutor, New Delhi- District. ~ 1

~29)? l'J.('.I..l". New Delhi District / South Districtl South -West District. 7

I


